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Ld. Counsel 

pursue his litigation before the appropriate authority. Prayer 
is allowed. 

Mr. B. R. Swain, Ld. Counsel for respondents, objects to 
such a prayer. It is to be noted that a plaintiff has a right to 
seek withdrawal of a suit. 

0. A is disposed of being withdrawn so also MA. 

(SUSHSANT KU\4AR PATTNAJK) 
MEMBER (J) 

pills 


